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I. the Chairman of the Committee on Private Members' Bills and 
BeIolutkml. baviDc been autboriaed by the Committee tG present the 
Report on their behalf, present this Jo"ifty-eighth Report. 

2. 'l'be Committee met on 28 November, 1988 for allocation of time 
UDder rule 2H(1)(e) of the Rules of Procedure to the Resolutions at item 
NOL 3, 4 aDd 5 set down in the Ust of Bua!ness fbr Friday, 2 December, 
I., 

3. The Committee recommend allocation of time to resolutions as 
followlI~- . 

(1) Resolution by Shri C. Madhav Reddy regarding 2 hours 
lowering of voting age. 

(2) Reeolution by Shri Shankarlal regarding ceiling 2 hours 
on individual property. 

(3) Resolution by Shri Puma Chandra Malik regarding 2 hours 
revampinl and modernisation of fertilizer plants. 

Recommendation. 

4 The Committee recommend that theo allocation of time to resolu. 
ttoas. u shown in paragraph 3 above. be agreed to by the House. 
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